
LOK SABRA DEBATES 

LOK SABHA 

Monday, April 23, 1973/Vaisakha 3, 
1895 (Saka) 

The Lok Sabha met at Eleven Of tho 
Clock. 

.i'"I"'i 
[Mil. SPEAKEIl in the Chair] 

MEMBERS SWORN 

1. Shri Madhu Limaye (Banka). 

* * 
MR. SPEAKER: Order, please ... 

SHRI K. LAKKAPPA (Tumkur): 
Sir, while taking the oath, he has 
made certain remarks, and I want to 
know whether UIider the rules the 
oath-taking is complete or not. 

SHRI VAYALAR RAVI (Chira-
yinkil): There is a decorum of the 
House which he is trying to break. 

SHRI IC. LAKKAPPA: That is an 
incomplete oath-taking. 
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SHRI K. LAKKAPPA: It is not in 
order. There is a prescribed form 
for oath-taking. That should. be con-
formed to at the time of oath-taking. 
(Interruptions). He has not taken the 
oath in' the proper form. It is in-
complete. He is not entitled to sit 
in the House .... (Interruptiom). 
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**Expunged as ordered by the Chair. 
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(lnterruptiona) 

MR. SPEAKER: Order, order. I 
am not allOwing anything. Something 
hu happened which is unfortunate. 
At the time of oath-takin'g, the 
Member comes, takes the oath, signs 
the register and he goes back to his 
seat. IIi this calle, Mr. Madhu 
Limaye, after taking oath, turned to-
wards the Treasury Benches .md 
made certain observations. While he 
was standing here with me on the 
dais, the counter-shouting Btarted. 
First he turned towards the Treasury 
Benches and made ~ qbaervatlons. 
While he was standing here imme-
diately after shaking handa, the 
counter-shouting started. He is our 
old friend arid senior Member and he 
i8 COlJliDa spin. All a Member w.e 
all welcome him. But he should not 
be so .impatient. The whole of tRt* 

episode is a very unhealthy prece-
dent. May I 8uggest that when the 
oath finished and upto the time he 
signed the register, nothing will form 
part of the record. Nothing mould 
be said from the time the oath is 
!-Bken till ~~  in, the register. It 
IS a solemn ceremony. After that 
you are at liberty to say whatever 
you like to say. 

2. Shri Yogesh Chandra Murmu 
(Rajmahai). 

ORAL ANSWERS TO QUESTIONS 

BaiUCeci GrOwth oi POPQJaUOD 
+ 

·SOl. SHRI BHAGIRATH 
BHANWAR: 

SHRI S. N. MISHRA: 

win the Minister of HEALTH 
AND FAMILY PLANNING be 
pleased to state: 

(a) whether Government propose 
to evolve a pojruhitiori policy which 
could aim at reducing the gap bet-
ween the rate of socio-economic de-
velopment and population growth to 
raise the standard of living in the 
<:ountry; aDd 

(b) whetht!J' the money allotted to 
family ~  has been effectively 
used? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND 
FAMILY PLANNING (SHRI 
KONDAJJI BASAPPA): (a) The 
'matter is under consideration. 

(b) Yes, Sir. 
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